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CA 15712009 IN TCP No. 18/397-398/NCLT/MB/MArV2005
cA 98/2015 & 185/2010 IN TCP No. 61/397-398/NCLT/IVIB/MAH/2005

Counsel for the Petitioner as well as Respondent are Present,

Oral submissions are complete.

W tten submissions are filed in TCP 6U2001 as to CA 16712009 i^ CP

18/2001 Respondent's side has not filed written submission. The Respondent's

Counsel is hereby directed to submit written submission by next date of hearinS.

List both the matters on 06.10.20u

V. NALLASENAPATHY
Member (Technicat)

B.S.V. PRAKASH KUMAR
Member (Judicial)

ORDER
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